Name of the corporate debtor: SAHA INFRATECH PRIVATE LIMITED; Date of commencement of CIRP:

Annexure-3

8 FEBRUARY 2020; List of creditors as on: 21.01.2022

List of secured financial creditors (other than financial creditors belonging to any class of creditors)

S [Name of creditor Claim 1D Details of claim received Details of claim admitted untof | Amount [ Amount of claim not| Amount of claim Remarks | Security Interest
No contingent claim | of any under verification
Dateof | Amount claimed | Amount of claim | Nature of claim| Amount covered | Amount | Whether |% m
receipt mitted covered by |related | voting dues, that|
security interest | guarantee |party? | share in may be
coc teaff
T |[AxiSBANKLTD SAHASFCOL 504202 18459084500 30,02.38000 | Auto Toan and 307400700 No 012155 [Nl No B850 o DLECAF3434
Home loan given
o Home buyers
2 Care & Reconsiruction | SAHASFCOZ TO0N22L | 14545990008 | 55064505652 |Revolvingcredit | 143545990004 | Notyet Ves NA [N No 401484352 L Allrights, interest benefits, entilements [ 0008098 sq.mus.
Enterprse Limited (ACRE) facily etermined Situateat plot no. GH+02,sector 143, Noida, Distict Gautam Budh Negar, Utiar Pradesh,an “Project 7800005
1 s e of 1320001, bobg ke md o 1 dmoped onthe o e Lo A
2 The wn e bock
whethr installed o not 0 time 1o
e g thconancof the sy b broght bt o o bk bl st o prmdss, vt sk douraorm of e eragarsagens, e,
e held sposiion of the Mortgagoror in the courseof transitor delivery, howsoever and wheresoever in the
ossession of the Mortgagor withal benefi, ights and y by the Mortgago P P
and Project Land- Amade
3 Alihe right it e tgog0 pectof (a) asmay be amended, varied or
supplementzd from time 0 time, both e ) e A (0 anyleter of
party o the Project documents, both pres ) fation o the P and alrights, claims and.benefits o al monies
all other
4. all he Receivables and alligh, i, iterest benefit,claims gor in,to and claims and
chooses-n-acton g due o or awing fo r become due or owing o, in respectof P Land-
macus, Inslctal Proper Riis, oodil i all g, e, s, benfis,clins nddeancs whasoee of e Mortgagor in, 1 of i espect f aiamouns owing 5, and received
poot P Project Land. Amac
3 [IDBI Trusteship Services Limied | SAHASFC03 0N | 130964639924 Non Converiole | 1.3086,46,399.24 | Notyet Ves N[N No 130964639921 T Al g, e, et eniements porton of and admessuring 1.00.080.9 sq. mtrs.
Debentures etermined Situateat plot no. GH-02,secor 143, Noida, Distict Gautam Budh Negar, Utar Pracesh,and “Project 0005g
1, toal sleable area of 10,89,900 9. f. being developec an or 0 b eveloped on the Amatus, benafisunder he lease
2 The whole equipment, bock
whethr installed o not g loose, or, i cases or time 1o
e g thcontuanceo the sy bebrought ks of oo sk b ot o . o, aiats,
e held spotioof s eor o n o oo st or S, oo s whersot
ossession of the Mortgagor withal benefi, ights and y by the Mortgago P
and Project Land- Amadeus.
3. Althe right i, inteest, beneft, tgog0 pectof (a) asmay e amended, varied or
upplementzd from time o time, bot e ) e A (0 anyleter of
party o the roject documents, both pres ) fation o the P and al rights, claims and.benefits o all monies
all other
4. all he Receivables and alligh, i, iterest benefit,claims gor in,to and claims and
chooses-n-acton g due o or awing fo r become due or owing o, in respectof P Land-
e, Inellctual Propry Rghs, ool nd allrigts, i, ineres, beefis,claims and demands whasoever of the NOTGagor. n, 0 o n respec of ll amountsowing 1, an receved
pao. i ” Project Lind- Amadk
1 [Ani Goet SAHASFCOA 012021 21150000 [0 aton No N [N No 1211500000 lmant e reiedca i Forn GA and e o ATnerre’s
Settement
5 [Rajendra Sharmaand Sachin | SAHASFCO5 11062021 167.0000000 [0 Medition No NA [N No 167.00000.00 (Claimant fled revised claim in Form CA and sifted 10 Anexure-2
Sharma Settement
[ Naveen Kapur and Reshma Kapur | SAHASFC06 062021 12807287000 jaton No N[N No 1280728700 (Climant file revised caim in Form CA and sified 1o Amnexure-2
Settement
7 [Paramount Products Private | SAHASFCO7 2062021 7150000000 [0 Medition No NA [N No 7.15.00000.00 (Claimant filed revised laim in Form CA and sifted 10 Anexure-2
Limi Settement
5| Rameshar Jatswal and Aruna | SAHASFC0B 21062020 1400000000 [0 i No N[N No T40,00000.00 (Climant file revised claim in Form CA and sifted 1o Amnexure-2
i Sotament
9 [ Nerendra Kumar Gupte SAHASFCO9 30-06-2021 260058200 [0 Advance pad for No NA [N No 2600548200 (Climant file revised claim in Form CA and sifted 10 Annexure-2
aloimen of lt
TOTAL 5.36.47,436 52 274818030628 252917757676 5




